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*emf-ffnished leather have been per­
mitted to convert their capacities for 
the production of finished leather 
without obtaining prior sanction from 
the Government. These units can 
directly apply for import of capital 
goods as may be required for instal­
lation of capacity for production of 
finished leather. Government have 
prepared a list of machinery which is 
not indigenously available and which 
may be required by leather units. 
There is no necessity to get indige­
nous clearance from D.G T D. in 
respect of import of machinery includ­
ed in this list. This list has come into 
effect from 1st April, 1974 and will 
be valid for a period of one year. In 
order to increase the production of 
finished leather, the exports of semi­
finished leather have been restricted 
and have been brought under quota 
system.

Techno-Economic Survey by Small 
Scale Industries Organisation

7050. SHRI A. K. M. ISHAQUE: Will 
the Minister of INDUSTRIAL DEVE­
LOPMENT AJND SCIENCE AND 
TECHNOLOGY be pleased to state:

(a) whether National Small Indus­
tries Corporation has conducted 131 
techno-economic surveys; and

(b) if so, outlines of the surveys and 
the action taken so far with a special 
reference to West Bengal, Gujarat and 
Maharashtra?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE- 
LOPMEN (SHRI ZIAUR RAHMAN 
ANSARI): (a) No, Sir.

(b) Does not arise.

Setting up of Industry in Backward 
District in West Bengal

7049. SHRI A. K. M. ISHAQUE: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be pleased to 

.state:

(a) whether Government have 
any proposal for setting up one indus­
try in every backward District in the 
.country: and

'(b) if so, facts thereof with parti­
cular reference in West Bengal?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE 
LOPMENT (SHRI ZIAUR RAHMAN 
ANASARI): (a) No, Sir.

<b) Does not arise.

Reopening' of Bhanl B unt

7052. SHRIMATI ROZA DESH- 
PANDE: Will the Minister of INDUS­
TRIAL DEVELOPMENT AND SCI­
ENCE AND TECHNOLOGY be pleas­
ed to state:

(a) whether Bharat Barrel has 
been closed in 1970;

(b) if so, the steps being taken to 
reopen the same in the interest of 
production and employees; *

(c) wtiether workers cooperative 
has demanded that it should be hand­
ed over to their cooperative, and if 
so, whether Government have consi­
dered the proposal; and

(d) the dedsioa taken thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVE­
LOPMENT (SHRI M. B. RANA); (a) 
to (d). The Bharat Barrel and Drum 
Manufacturing Co. Pvt., Bombay, was 
closed from 1st November, 1971. Gov­
ernment had appointed a Committee
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for the purpose of making a full and 
Complete investigation into the cir­
cumstances of the case, on 18th Sep­
tember, 1972 A Writ Petition has, 
however, been filed by the Company 
on which Court Orders have been 
passed restraining the Committee from 
making its final Report Following 
closure of the unit the Employees’ 
Union had made a bid to take over the 
Management of the Company, but was 
unsuccessful, and hence they had re­
presented that Government should 
take over the Company Government 
have been taking necessary steps to 
contest the case which is stm sub- 
judice
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€rw srrcfa ? pt  srrsr e r ?*?
fa*TT tot gwt s*t ?tto r̂rsr ^ pt fa*r 
fwfrr *  t ;

(^r) wifra?% ^^nvr »ptt
% sftr *rm% sr>w  *tr

«h :

(»t) ^  ft, f̂t wyfw tft «ftTT yn  
I  vftx w t f r o  finrrfta

T't »rf | ?

iW IW f W ill w w  W iw W
(^ t v m tt)  (v )% (*r).
^ T T T ^ s t  ^t 3rr T t̂ t  fnrr
«rr ^t »i5r*ft i




